
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 445 OF 2025 

 

IN THE MATTER OF: 

 

Aryan                                                                                        …….PETITIONER                                                                                         

          VERSUS  

State of Haryana & Ors.                                                         …….RESPONDENT        

                                                                            

MEMO OF PARTIES (As Per ORDER DATED 28.11.2025) 

Aryan                                                                                         …….PETITIONER 

VERSUS 

 

1. STATE OF HARYANA 

 Through Chief Secretary  

4th Floor, Haryana Civil Secretariat, Sector-1, Chandigarh  

Email: cs@hry.nic.in                                            (RESPONDENT NO. 1) 

 

2. DEPARTMENT OF MINES AND GEOLOGY 

 Through Principal Secretary,  

Haryana Civil Secretariat Office, Sector -1, Chandigarh  

Email: pcs@hry.nic.in                                          (RESPONDENT NO. 2) 

 

3. STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY  

(SEIAA), HARYANA 

 Through Member Secretary  

BAY’S NO. 55-58, 1ST Floor, Paryatan Bhawan, 

Sector -2, Panchkula, Haryana  

Email: seiaa.hry@gmail.com                               (RESPONDENT NO. 3) 

 

4. DEPUTY COMMISSIONER YAMUNANAGAR  

DM Office, Civil Lines, Yamunanagar, Haryana  

Email: dcynr@hry.nic.in                                      (RESPONDENT NO. 4)    

 

5.   HARYANA STATE POLLUTION CONTROL BOARD 

  C-11, Sector-6, Panchkula, Haryana - 134109 

  Email: hqhspcb@hspcb.org.in                             (RESPONDENT NO. 5)         
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